NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 27.11.2020 (FRIDAY)

COURT — 11 (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. V.P. Singh, Member
(Technical)
For Admission (After Notice)
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Vipul Dilip Shah & Anr. Chandra Prakash Gopalakrishnan-R1
(Ins) No. 602 of Vs. Ferzana
2020 Parinee Developers Pvt. Ltd., Through Behramkamdin
IRP Subhash Chandra Modi Surekha Raman-R2
Ishita-RP
2. Comp. App. (AT) | Mateshwari Minerals Puneet Jain Shaili Shah
(Ins) No. 776 of Vs.
2020 Jet Granito Pvt. Ltd.
12:00 Noon
For Hearing
3. Comp. App. (AT) | Sai Peace and Prosperity Apartment Pawan Bhusan Bhavesh Pandya
(Ins) No.252 of Buyers Association
2020 Vs.
ASK Investment Managers Pvt. Ltd. &
Part Heard Ors.
With
4, Comp. App. (AT) | V.S. Suresh Goutham Bhavesh Pandya
(Ins) No. 315 of Vs. Shivshankar
2020 ASK Investment Managers Pvt. Ltd. &
Ors.
Part Heard
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

